
Coram : Hon'ble 'r. P.N. ivedi 	: Vice Chairman 

Hon'ble Mr. P.M. Joshi 	; Judicial Member 

30 .3. 1988 

Neither the applicant sor his advocate present. 

The impugned order ot transfer dated 25.3.1988 at 

age-8 GOVt. of India has not made as a party. 

The respondent' s advocate Mr.B.R.Kyada wants time 

for filing reply. Allowed. The case ne posted on 

29/9/1988 tor araission. 
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Coram : Hon'ble Mi. P.M. Trivedi : Vice Chairman 

Hon'ble Mi. P.M. Joshi 	: Judicial Member 

2919/1988 

Heard Mr.i.S.Dave and i4r,N..hevde learned 

advocates for the applicant and the respondents. 

After hearing the learned advocte,we are not 

satisfied that JLei:e is any ground for admission- 

Accordingly, the case is summarily rejected. 

(P.H.Trived1) 
Vice chairman 
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